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JN THE CEN'IBAL ADM[NIS'IRATIVE 'TRIBUNAL, JAIPUR BENCH, JAIPUR 

Date of order: 16.01.2001 

CP No.10/99 (OA Nc.323/1997) 

Lekhraj s/o Shri Parabhat j Lal, aged about 80 years, r /o D/293, 

Anand V]har, Railwaymen's Housing Cooperative Socjety, Jagatpura • 

• • Petitioner 

Versus 

1. Shrj Arjun Tebiyar, Senfor Divj sional Personnel Officer, 

Divis1ona1 RailW'ay Manager's Office, Jai'pur 

2. Shri Nepal Singh, Div1sfopa1 Rallway Manager, Western 

Rallway, Jaipur Division, Jaipur 

3. Shri R.C.Meena,. Sr. Divis]onal Mechankal EngineE'r, Western 

RaHway, Ja]pur 

•• Re>sponaents 

Mr. M.M.Bharathan, counsel for the pet]tioner 

Mr. Hemant Gupta, Proxy counsel to Mr. M.Rafiq, counsel for the 

respondents 

CORAM: 

Hcn'ble Mr. S.K.Agarwal, Judicial Member 

Hon'ble Mr. A.P.Nagrath, Administrahve Member 

Order 

Per Hon'ble Mr. S.K.Agarwal, Judicial Member 

The learned counsel for the pet1t1oner submits that the 

petitioner has received a cheaue for sum of Rs. 1,45,848/- ]n 11eu 

of pens]onary ana other benefits but it is stated that detalls have 

not been proviaed tc the pet it j oner, therefore, he Eubmit s that it 

is only a part payroE>nt. In this rnnnecUon, it will be suffice tc 

say that if the app1 j cant hae any grievance regarding pa}'"ITlent of 

pensjonary benefits and other benefits, he way fiJ e a 

representation to the Department and the Department may examine and 

pass a reai::oned ana; speaking order on such repreeentation .within 

reasonable time. 
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2. The learnea 
i 

counsel for the peUboner also submits that 

aaughter of the petit'ioner has also roaae an application for 

a1:poj ntment en compassionate grounas on 3.1.2001. .In this 

connect :ion it will be suffice to say that respondent Der:ertment 

will consjder the case of the petitioner on merits and pass 

suitable oraers within reasonable time. 

3. With the above observations, this Contempt Pet:ition is 

disposed of. Notices issuea are dischargea. 

. ~1,._,t,-)J\'-. 
(A.P.NAGRATH) 

Adm. Member 

9 1\:1_ 
/(~GARWAL) 

Judl.Member 


